IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified

Copies.

Report on

:26-09-2024

Date

26.09.2024

' BLAPL- Order Dtd. 2024- (se
81893/202426.09.2024 [ 2°" PN NAYAK 05a oo
BLAPL- Order Dtd. 2024- (Se
81894/2024 26.09.2024 |02, |PK MOHANTY 054 .
BLAPL- COURT NO. |order Dtd. 2024- (Se
81895/2024 (26.09.2024 /0, ", [N SAHOO > onD 054 Nes
BLAPL- COURT NO. |order Dtd. 2024- (Se
81896/2024 (26.09.2024 |0 MR SAHOO > onb 053 Nes
' BLAPL- COURT NO. |0rder Dtd. 2024- (Se
81897/2024 26.09.2024 |/ 0 MR DASH > oLD 053 BATL-2 .
' BLAPL- COURT NO. |Oorder Dtd. 2024- (Se
81898/2024(26.09.2024 |7 © . |GR PATRA > oLD 0o BATL-2 Nes
(Se
WP (C) - COURT NO. Order Dtd. 2024- |[WRIT ©
81899/2024 (26.09.2024 |, o2 00 R K MOHAPATRA > oLD 003 R ANCH- € 22)
(Se

ABLAPIL- DILLIP KUMAR COURT NO. Order Dtd. 2024-
81901/2024126.09.2024 11355004 MALLICK 2 OLD 09-23 gg;
(Se
WP (C) - RASHMI KANTA COURT NO. Order Dtd. 2024- |[WRIT ©
81902/2024126.09.2024 1,1 g0c /5014 |sARY 2 OLD 09-23 BRANCH-6 22)
WP (C) - COURT NO. Order Dtd. 2024- (Se
81903/2024 (26.09.2024 |)oo=0" K K MOHANTY > oLD 0ooE 22;
WP (C) - COURT NO. |Order Dtd. 2024- (Se
81904/2024|26.09.2024  |o-0 " o, [R CH ROUT 5 onD 053 22;
WP (C) - COURT NO. |Order Dtd. 2024- |WRIT (Se
81905/2024 (26.09.2024 | ;o) o P R SWAIN > onb 053 RANCH5 23;
(Se
WP (C) - COURT NO. Order Dtd. 2024- [WRIT ©
81907/2024(26.09.2024 |¢ 7" .o M R ROUTRAY > onb 0553 RANCH-S 23)
(Se
WP (C) - COURT NO. Order Dtd. 2024- |[WRIT ©
81908/202426.09.2024 |7 ) <" . o [M N MOHANTY 5 onD 054 R ANCH-3 gg)
(Se
WP (C) - COURT NO. Order Dtd. 2024- |[WRIT ©
81909/2024 (26.09.2024 |, 000,00 P R SWAIN > onb 0553 manchos NO

23)




MISC.

MACA- COURT NO. [Order Dtd. 2024- (Se
81910/202426.09.2024 |,2°°° = |p K BEHERA > onb 05250 APPEAL Nes
SEC.
MACA- COURT NO. Order Dtd. 2024- |11SC: (Se
81911/2024126.09.2024 | .,°0 o |S K SAHOO > onD 05215 APPEAL .
SEC.
MACA- COURT NO. Order Dtd. 2024- MISC. (Se
81912/202426.09.2024 | Z-°° . |J DEHURY 5 oL 0515 éngAL Nee
MACA- COURT NO. Order Dtd. 2024- MISC. (Se
81913/2024126.09.2024 o, 54,5 |KSHITISH 5 OLD 09-23 ?ggEAL No-
MACA- COURT NO. Order Dtd. 2024- |11SC: (Se
81914/2024(26.09.2024 | .5.°0 . |S R PATTANAIK > onb 0553 2E§EAL Nes
WP (C) - COURT NO. |order Dtd. 2024- (Se
81915/202426.09.2024 |75 20" o, [P K DAS N Too01 Noo
(Se
WP (C) - COURT NO. Order Dtd. 2024- |[WRIT ©
81916/202426.09.2024 |3, %> . [P K MISHRA ] 053 RANCH—6 gg)
WP (C) - COURT NO. Order Dtd. 2024- (Se
81917/202426.09.2024  |7-,0s" o, [N K ROUT N 09o9s 22;
WP (C) - COURT NO. Order Dtd. 2024- (Se
81918/202426.09.2024 |- oo, AMRESH MOHANTY N 0501 gg;
WP (C) - COURT NO. |Order Dtd. 2024- (Se
81919/202426.09.2024 |)_ 00", R K BARIK ] 0ot gg;
(Se
WP (C) - CHITTA RANJAN COURT NO. Order Dtd. 9999- ©
81920/2024126.09.2024  |)3)95 /5024 |swaIN 1 12-31 gg)
WP (C) - SARAT KU COURT NO. |order Dtd. 2024- [WRIT (Se
81921/2024126.09.2024 |30 /5024 |PRADHAN 1 09-25 BRANCH-1 |No-
WP (C) - COURT NO. |order Dtd. 2024- (Se
81922/202426.09.2024 |7 .02 o, [P K PATRA . 0ot Nes
WP (C) - COURT NO. |order Dtd. 2024- (Se
81923/2024(26.09.2024 |7 oe" ), [P K MOHANTY . 0ot Nes
(Se
WP (C) - COURT NO. Order Dtd. 2024- [WRIT
81925/202426.09.2024 7o o070 (B K PANDA ] 0ot R ANCH-4 23)
WP (C) - COURT NO. |order Dtd. 2024- |[WRIT (Se
81926/2024 |26.09.2024 |7 0 oo |P K JENA N 0ot RRANCH-2 oo
WP (C) - COURT NO. |Order Dtd. 2024- (Se
81927/2024|26.09.2024 7o 25" G B PARIDA ] 054 .
(Se
WP (C) - COURT NO. Order Dtd. 2024- [WRIT ©
81928/2024 |26.09.2024  |g- o0 |H JENA N 053 R ANCH-6 gg)
(Se
WP (C) - COURT NO. Order Dtd. 2024- [WRIT
81929/202426.09.2024 |70 25 S K BEHERA ] 0510 R ANCH-] Tg)
WP (C) - MANOJ KUMAR COURT NO. |order Dtd. 2024- (Se
81930/2024126.09.2024 /30555024 [pANT 1 09-24 No-




18)

81931/202426.09.2024 121507 s K BEHERA COURT MO Jorder Dt 22 R %2?
_ _ (Se

81932/2024 26.09.2024 ngégi/zozll D;IQECI)J KUMAR iOURT NO. CO)];(EEZ Dtd. 2024 I:\ng)—
81933/2024 [26.09.2024 §§£21;2024 fiE?J KUMAR SOURT NO. gg?gz btd. 2024- %2?
BLAPL- COURT NO. Order Dtd. 2024- (Se

81934/2024 26.09.2024  PUATIT  ln. k. paTRA : e Tg;
ons . on.auzo SUTE e e oot v s e e ||
81938/2024 |26.09. 2024 ggégé;2024 zigégsu MOHAN §OURT NO. 83?22 Dtd. 2024- %z?
BLAPL- COURT NO. Order Dtd. 2024- (Se

81939/2024 26.09.2024 o0 [PRATAP K BARIK : e TS;
81940/2024 |26.09.2024 §§§Z>2021 R K MOHABHOT gOURT NO. gg?gz btd. 2024~ giiECH—Z éif
CoRE . s . 203 e
N
81944/2024 26.09.2024 §§2255024 B S SWAIN ngRT NO. gg?ig btd. 2024- ;?;gINAL éif
81945/2024 26.09.2024 §§2T3;023 DILLIP SAMAL ngRT NO. gg?ig btd. 2024- ;?;gINAL éif
81946/2024 |26.09.2024 §§2255024 B S SWAIN igURT NO. gg?ig btd. 2024- ﬁ?ggINAL éif
81947/2024(26.09.2024 §§§¥35018 R K BARIK igURT NO. 8;?22 btd. 2024~ ;?égINAL éif
81948/2024(26.09.2024 §§§¥35018 A K KAR igURT NO. 8;?22 btd. 2024~ ;?égINAL éif
81950/2024 [26.09.2024 23?535024 BP TANGA igURT NO. ggﬁzg btd. 2024- éif
81951/2024 [26.09.2024 iggg35018 A K KAR igURT NO. 83?22 btd. 2024- ;?;gINAL éif
81952/2024 [26.09.2024 §§2535024 RK BARIK igURT NO. 83?2? btd. 2024- éif
81953/2024 [26.09.2024 i?gg35018 R K BARIK igURT NO. gg?gz btd. 2024- ;?égINAL éif
81954/2024 [26.09.2024 ?2?§3;024 S BARIK igURT NO. gg?gg btd. 2024~ éif
81955/2024 |26.09.2024 5581\6435024 EQPS{THA SARATHI C igURT NO. 8;??2 Dtd. 2024- DC/IPI{él\C/IINAL I\(]i?
81956/2024 [26.09.2024 §g£§$;2024 P.K.MOHANTY SSURT NO. ggfgz btd. 2024- éif




BLAPL- COURT NO. |Order Dtd. 2024- (Se
81957/202426.09.2024 [o7 =" PN NAYAK 50 055 BATL-2 |
WP (C) - COURT NO. |Order Dtd. 2024- (Se
81958/202426.09.2024 |, o oo, [P.K.DASH 50 0ooa oo
BLAPL- COURT NO. |Order Dtd. 2024- (Se
81959/2024 26.09.2024 |~ =" [PK MOHANTY 50 o5 BATL-2 | >
CMP- COURT NO. [Order Dtd. 2024- (Se
81960/202426.09.2024 [0, |P.K.BEHERA 50 o5 oo
CMP- COURT NO. [Order Dtd. 2024- (Se
81961/2024|26.09.2024 o K.K.NATH 50 055 oo
WP (C) - COURT NO. |Order Dtd. 2024- (Se
81962/2024 26.09.2024 )1 10" |S.NAYAK 50 055 oo
BLAPL- COURT NO. |Order Dtd. 2024- (Se
81963/2024 (26.09.2024 ., 00 |B MISHRA 50 0oa oo
WP (C) - COURT NO. |Order Dtd. 2024- (Se
81964/2024 26.09.2024 |,-.o" . |G.R.PATRA o0 ey oo
WP (C) - COURT NO. |Order Dtd. 2024- (Se
81965/202426.09.2024 )i, M. K. MOHANTY 50 ey oo
WP (C) - COURT NO. |Order Dtd. 2024- (Se
81967/202426.09.2024  |jooct” o, [P.K.MOHANTY 50 0053 oo
WP (C) — RAMESH CHANDRA COURT NO. |Order Dtd. 2024- (Se
81968/2024126.09.2024 |11 940 /5024 [NAYAK ¢ 10 09-24 No-
BLAPL- COURT NO. |Order Dtd. 2024- (Se
81969/2024 26.09.2024 |, © . |LOKNATH Lo 05a Nes

CHIEF
81970/2024 [26.09.2024 |"E(C)~ P.K.LENKA JusTICE's Order Dtd. 2024- (Se
22658/2024 09-24 No-

COURT

CHIEF
81971/2024 26.09.2024 |[PLAPDT AK SWAIN JUSTICE's (OFder Dbtd. 2024- (Se
9057/2024 09-23 No-

COURT

CHIEF
81972/2024 [26.09.2024 |G~ P.K.MOHANTY JUSTICE's (0Fder Dbtd. 2024- (Se
19066/2024 09-23 No-

COURT

CHIEF
81973/2024 [26.09.2024 W)~ P.K.MOHANTY JusTICE's Order Dtd. 2024- (Se
23028/2024 09-24 No-

COURT

CHIEF
81974/2024 26.09.2024 [PBLAPL™ 15 hag JUSTICE's (Order Dbtd. 2024- (Se
10262/2024 09-24 No-

COURT

CHIEF
81975/2024 26.09.2024 |1E (C) P.K.DASH JusTIcg'g|Order Dtd. 2024 (Se
23078/2024 09-24 No-

COURT
WP (C) - COURT NO. [Order Dtd. 2024- (Se
81976/202426.09.2024 )30, |J. PARIDA > ey oo
WP (C) - COURT NO. [Order Dtd. 2024- (Se
81977/202426.09.2024 )1 oo” oo, [A.K.NAYAK 0 0oos oo
TRP (C) - COURT NO. [Order Dtd. 2024- (Se
81978/202426.09.2024 592/2024 |J-P-KAR 17 09-24 No-
(Se

ABLAPL- COURT NO. Order Dtd. 2024-

81979/202426.09.2024 [ 0> " GR PATRA I Sy BAIL-2 Tg;
 [81980/2024[26.09.2024  [cRIMC- B K DAS COURT NO. [0order Dtd. 2024- |[CRIMINAL |(Se




5064/2023 | 12 09-25 MISC No-
TRP (C) - COURT NO. |Oorder Dtd. 2024- (Se
81981/2024|26.09.2024 "o ~0°,  B.DAS g 09-23 Mo
(Se

ABLAPL- COURT NO. |Order Dtd. 2024-
81982/2024|26.09.2024 | "o " [AK RANA 1 09-24 BATL-2 T;;
CRLMC- COURT NO. |Order Dtd. 2014- (Se
81983/202426.09.2024 | oo 0 o [R.K. BARIK 0 a1t T;;
CRLMC- COURT NO. Order Dtd. 2024- |[|CRIMINAL (Se
81984/2024|26.09.2024 [ 070 o A.K. KAR 15 09-24 MISC R
ABLAPL- COURT NO. Order Dtd. 2024- (Se
81985/2024|26.09.2024 [0 " |G JAYASINGH 15 09-24 Mo
CRLMC- COURT NO. Order Dtd. 2024- |[|CRIMINAL (Se
81986/2024(26.09.2024 |7, 2000 o [R.K. BARIK 0 0924 MISC Moo
ABLAPL- COURT NO. Order Dtd. 2024- (Se
81988/2024126.09.2024 | 0" B. K. DAS 0 0924 BATL-2 Moo
ABLAPL- COURT NO. Order Dtd. 9999- (Se
81989/2024(26.09.2024 | -0 M. R. SAHOO 5 oL Toean Moo
CRLMC- COURT NO. Order Dtd. 2024- |CRIMINAL (Se
81990/202426.09.2024 |7, °"0 Lo IAK. KAR 5 oL 0524 M1se R
(Se

ABLAPL- COURT NO. Order Dtd. 9999-
81991/2024126.09.2024 10274/2024 A .SUNDARAY > OLD 12-31 BAIL-1 TZ;
CRLMC- COURT NO. Order Dtd. 2024- |CRIMINAL (Se
81992/2024126.09.2024 | Jo00 o [R.K. BARIK 5 oL 0924 MISC Moo
CRLMC- COURT NO. Order Dtd. 2024- |CRIMINAL (Se
81993/2024 |26.09.2024 | o000 oo |AK. KAR 5 oLn 0924 M1SC Moo
ABLAPL- COURT NO. Order Dtd. 2024- (Se
81994/202426.09.2024 [0 00 0o, M. K. MOHANTY 5 OLD 09-24 No-
(Se

ABLAPL- COURT NO. Order Dtd. 2024-
81995/2024126.09.2024 ] "0 B, SAHOO 5 oLn 0924 BATL-2 TE;
(Se
WP (C) - SANTOSH KUMAR COURT NO. Order Dtd. 2024- |WRIT _
81997/2024126.09.2024 11 5560/2024 |MAHANTY 2 OLD 09-24 BRANCH-5 1;‘13)
(Se

CRLA- BIBHUTI RANJAN COURT NO. Order Dtd. 2024-
81998/2024126.09.2024 19,7 5004 |MoBANTY 15 12-12 2?;
(Se

ABLAPL- BIBHUTI BHUSAN COURT NO. [Order Dtd. 2024-
81999/2024126.09.2024 1 1595 5024 IMOHANTY 15 09-24 gi;
BLAPL- SAMBEET COURT NO. Order Dtd. 2024- (Se
82000/2024126.09.2024 o530/ 5004 |pATTANAYAK 15 09-23 BAIL-1  |go_
WP (C) - SUBASH CHANDRA COURT NO. Order Dtd. 2024- (Se
82001/2024126.09.2024 |, 35,6 /5024 ACHARYA 15 09-25 No-
WP (C) - COURT NO. [Order Dtd. 9999- (Se
82005/2024|26.09.2024 |, 5", [P. BEHERA N Tooa1 o
WP (C) - COURT NO. |Order Dtd. 9999- (Se
82008/2024|26.09.2024 ) -°"  , |T.K. NAYAK . 1531 Mo
WP (C) - COURT NO. |Oorder Dtd. 2024- (Se
82010/2024|26.09.2024 [T oo0°" 0, |T.K. NAYAK . T0-24 Mo




N WP (C) - COURT NO. |order Dtd. 2024- (Se
3 82012/2024 26.09.2024 7o ,o° o, |P. BEHERA c.o. N 009t R
] WP (C) - COURT NO. |order Dtd. 2024- (Se
4 |82014/2024|26.09.2024 |0, 0o, |T.K. NAYAK c.o. N 0095 N
] WRIT (e
WP (C) - COURT NO. |Order Dtd. 2024- |BRANCH ©
5 |82016/2024|26.09.2024 | o200, |T.K. NAYAK c.o. N Tooon (DTVISTON ng
BENCH-2)
H WRIT (56
WP (C) - COURT NO. |Order Dtd. 2024- |BRANCH ©
6 |82019/2024|26.09.2024 |0 o0 oo, | T.K. NAYAK c.o. N Cooon (DTVISTON Tgs
BENCH-1)
H (Se
WP (C) - COURT NO. Order Dtd. 2024- |[WRIT ©
7|82021/2024|26.09.2024 ;000 o, [R.R.DAS c.o. 5 oLD 10-03 R ANCH-4 zz)
] M/S.PRAVAT KU.
MATA- COURT NO. Order Dtd. 2024- |FIRST (Se
8 182023/2024(26.09.2024 MOHANTY, c.o. ° ©
28/2024 D K. PANDA 2 OLD 09-24 APPEAL No
N WP (C) - COURT NO. |order Dtd. 2024- (Se
9 182025/2024|26.09.2024 |0 20 o, [B.B. MALLICK [C.O. N T oog Moo
H WRIT (5
WP (C) - COURT NO. |Order Dtd. 2024- |BRANCH ©
0 82028/2024|26.09.2024 |30 o, [B.N. SHADANGI [C.O. : L 0o30 (DTVISTON ng
BENCH-1)
| WP (C) - COURT NO. Order Dtd. 2024- (Se
1 |82032/2024|26.09.2024  |o-) L o, IN.CH. SINHA c.o. : 05250 TS;
N JCRLA- COURT NO. |order Dtd. 2024- |CRIMINAL |(Se
2 |82034/2024(26.09.2024 |5 57000 P. BEHERA c.o. : 054 ADPEAL Moo
N WP (C) - COURT NO. |Oorder Dtd. 2024- (Se
3 |82056/2024|26.09.2024 |jo 00 P, JENA c.o. c 0924 R
] CRLREV- COURT NO. |Oorder Dtd. 2024- (Se
4 |82058/2024|26.09.2024 | 0" 0, |P. K. RATH c.o. c Tooo08 R
] WP (C) - COURT NO. |Order Dtd. 2024- (Se
5 82060/2024 |26.09.2024 |50, 0,0, M. N. MOHANTY |C.O. c 054 R
] WP (C) - COURT NO. |order Dtd. 2024- (Se
6 |82062/2024|26.09.2024 ;5550 o, (G, K. SUNDARAY [C.O. c 0501 RS
| BLAPL- AMLAN SHAKTI COURT NO. |order Dtd. 2024- (Se
7 |82063/2024|26.09.2024 | o oo o c.o. 5 0315 BATL-2 Noo
] WP (C) - COURT NO. |order Dtd. 2024- (Se
8 82065/2024|26.09.2024 |- 207 o, M. K. PANI c.o. 5 054 Moo
] WP (C) - COURT NO. |Oorder Dtd. 2024- (Se
9 82068/2024 |26.09.2024 |7 0,000, [M. M. NAYAK c.o. 5 0924 oo
N WP (C) - COURT NO. |order Dtd. 2024- (Se
0 [82070/2024 [26.09.2024 | Jo0 o |A. PATI c.o. 5 094 R
N WP (C) - COURT NO. |Oorder Dtd. 2024- (Se
1 82071/2024 26.09.2024 ) 20 0o, |J. SRHOO c.o. 5 094 R
N ABLAPL- COURT NO. |order Dtd. 2024- (Se
2 82072/2024|26.09.2024 ]~ 70 BALARAM SINGH [C.O. 5 0504 BATL-2 R
N WP (C) - COURT NO. |order Dtd. 2024- (Se
3 |82074/2024(26.09.2024 |52 o0, L. PRADHAN c.o. 5 0521 RS

4[82075/2024[26.09.2024 |ABLAPL-  |[GYANENDRA C.0.  |COURT NO.|order Dtd. 2024- [(Se




110348/2024 |KUMAR TRIPATHY 9 09-25 No-

WP (C) - COURT NO. |order Dtd. 2024- (Se

82076/2024 26.09.2024  |,o 50" o |L. PRADHAN 5 0ooa oo

WP (C) - COURT NO. |order Dtd. 2024- (Se

82077/2024|26.09.2024 |)-o=" A, K. MISHRA 5 0ooa oo

WRIT (se

WP (C) - COURT NO. |Order Dtd. 2024- |BRANCH ©

82078/202426.09.2024  |,ooo2" o, [B. R. SENAPATI 5 ey (DTVISION T§7
BENCH-3)

WRIT (se

WP (C) - COURT NO. Order Dtd. 2024- |BRANCH ©

82080/2024 (26.09.2024  |;o, 0" o KSHITISH 5 0ooa (DTVISTON Ti6
BENCH-2)

WP (C) - COURT NO. Order Dtd. 2024- (Se

82081/202426.09.2024 |, o ", [A. K. ACHARYA 5 0oa Tié

WRIT (se

WP (C) - COURT NO. Order Dtd. 2024- |BRANCH ©

82082/202426.09.2024 ) 00", |S. NAYAK 5 0ooa (DIVISION Ti7
BENCH-3)

WP (C) - COURT NO. Order Dtd. 2024- (Se

82083/202426.09.2024 )", |S. NAYAK 5 0ooa Ti;

CRLMC- COURT NO. Order Dtd. 2024- (Se

82084/202426.09.2024  |J3, "0 o, |P.K.MOHANTY 5 oLD Dooe Ti;

WP (C) - COURT NO. |Order Dtd. 2024- (Se

82085/2024 26.09.2024 |- o), [R. MOHANTY 5 oLD oo Ti;

CRLMC- COURT NO. Order Dtd. 2024- (Se

82086/2024 (26.09.2024 |S o000, [M.M.NAYAK 5 oLD 0oos Ti;

WP (C) - COURT NO. Order Dtd. 2024- (Se

82087/202426.09.2024  |)-, 0" o) [H. K. MOHANTA 5 oLp 0594 Ti;

CRLMC- COURT NO. Order Dtd. 2024- (Se

82089/2024 (26.09.2024 | Sow =" |A.K.PRADHAN 5 oLD oos Ti;

ABLAPL- SAMARENDRA COURT NO. |order Dtd. 2024- (Se

82090/2024126.09.2024 1,349,024 |MoBANTY 2 OLD 09-25 BAIL=L - yo-

ABLAPL- SAMARENDRA COURT NO. |order Dtd. 2024- (Se

82091/2024126.09.2024 1 15555024 IMOHANTY 2 OLD 09-25 BAIL-1 No-

ABLAPL- KAMALAKANTA COURT NO. |order Dtd. 2024- (Se

82092/2024126.09.2024 11507 /5024 |MOHANTA 2 OLD 09-25 No-

ABLAPL- GYANARANJAN COURT NO. |order Dtd. 2024- (Se

82093/2024126.09.2024 |1 1300/2024 [pATRA 2 OLD 09-25 No-

ABLAPL- COURT NO. |order Dtd. 2024- (Se

82094/202426.09.2024 [ 077 " B DAS 5 oLD 0oos oo

TRP (C) - COURT NO. [Order Dtd. 2024- (Se

82096/202426.09.2024 |50 -0, |I.CH. SAHU 5 ooe M.J.C .

(Se

WP (C) - COURT NO. |Order Dtd. 2024- |[WRIT ©

82098/2024 (26.09.2024 | /g, 0700 |L. SAHOO 5 ey R ANCH-S 22)




82099/2024(26.09.2024 | TDIC)° MR, SAHOO COURT NO. [order Drd. 2024 ly.g.c.  |{%€
82100/2024 |26.09.2024 1507 |s.M. DHAL COURT NO. order Drd. 2024 |SECOTD|iSe
82101/2024(26.09.2024 550 |P.K. SWAIN COURT NO. Order Drd. 2024 |SECOWD  |iSe
82102/2024 (26.09.2024  o0E0lC ISEATT FRASAD COURT NO. Prder Drd. 20247 lparp-p |15
82103/2024 (26.09.2024 70207 M R SAHOO COURT HO. rder Drd. 20247 lparr-2 %;?
82104/2024 26.09.2024 3002707 1P N NAvAK COURT NO. rder Drd. 20247 lparp-1 (5
82105/2024 (26.09.2024  Jooen g fg?AR COURT HO. [prder Drd. 20247 lparr-2 %g?
o e .oz [SREL g oo 0. e v e |
B coms o ovee o - ||
82108/2024 26.09.2024 ?22252624 P K LENKA (23081;2 NO- gg?gi btd. 2024~ lparr-1 1\(12?
R T e e
T T
82112/2024 (26.09.2024 ‘22’?‘?52524 ARUNDHATI SAHU gogig NO- gs?gz ped. 2024- Iéi‘f
82113/2024 (26.09.2024 |0 007 P K MOHANTY SOVRT NO. order Drd. 2024- e
82114/2024(26.09.2024 ?2?53;024 E;ﬁ;?iJIT gogig NO- 8;?22 ptd. 2024~ lpprp-o %;?
e =L T e el B

BLAPL- COURT NO. |Order Dtd. 2024- .
82117/2024 26.09.2024 |o" " M.R SAHOO ooes Y -

BLAPL- COURT NO. Order Dtd. 2024- (Se
82118/2024 (26.09.2024 o507 B DAS o ot -
82119/2024 26.09.2024 |2 /0n DRSS FRASAD SOURT NO. Prder Drd. 20247 lparp-1 ({5
82120/2024 |26.09.2024 22‘3‘23;024 D P DASH Sogig NO- gg?ig btd. 2024~ parr-o 11(1;?
82121/2024 26.09.2024 |2 000 DRSS FRASAD SOVRT NO. order Drd. 2024- o

11)




(Se

ABLAPL- COURT NO. |Order Dtd. 2024-
82122/2024(26.09.2024 |/~ IK.DAS 5 oLD 055 BATIL-2 T?;
BLAPL- COURT NO. Order Dtd. 2024- (Se
82123/202426.09.2024 |00 |B.B MALLICK > oLD 0ooa Ti;
BLAPT,~ COURT NO. |Order Dtd. 2024- (Se
82124/202426.09.2024 |0 © 0, |B.B MALLICK 5 oLD ey Ti;
BLAPI— COURT NO. |order Dtd. 2024- (Se
82125/202426.09.2024 |o/oc" o B.B MALLICK > oLD 0ooa BATL-1 oo
BLAPI— COURT NO. |order Dtd. 2024- (Se
82126/202426.09.2024 |20 "0, |S,K AHESAN > oLD 0ooa oo
(Se

BLAPL- COURT NO. Order Dtd. 2024-
82127/202426.09.2024  [go52 " o, M.D BISWAL 5 oLD 0oa BATL-2 TE;
BLAPI,~ COURT NO. Order Dtd. 2024- (Se
82128/2024(26.09.2024 |00 [B.N SAHU > oLD ey T;;
BLAPL- COURT NO. Order Dtd. 2024- (Se
82129/202426.09.2024 |05 o, D.P DASH > oLD 05a BATL-2 Ti;
ABLAPL- COURT NO. Order Dtd. 2024- (Se
82130/202426.09.2024 [ " B SAHOO > onb 054 Ti;
ABLAPIL- COURT NO. Order Dtd. 2024- (Se
82131/202426.09.2024 [/ Soc © 0GR PATRA 5 oLp 0594 Ti;
ABLAPIL- COURT NO. Order Dtd. 2024- (Se
82132/2024 26.09.2024 [ 27 ) MK MOHANTY > oLD 0558 BATL-2 TZ;
(Se

ABLAPL- S.K COURT NO. Order Dtd. 2024-
82133/2024126.09.2024 |1 015024 |DASMOHAPATRA 2 OLD 09-24 TZ;
ABLAPIL- COURT NO. Order Dtd. 2024- (Se
82134/202426.09.2024 [ 74> P BEHERA 5 oLp oot TZ;
ABLAPL- COURT NO. Order Dtd. 2024- (Se
82135/2024(26.09.2024 (/'S 0., |P BEHERA 5 oLD 0oos TE;
ABLAPL- COURT NO. |Order Dtd. 2024- (Se
82136/202426.09.2024 [/~ 00 A.K SAHOO 5 oLD 0ooa BATL-2 Nes
ABLAPL- COURT NO. |Order Dtd. 2024- (Se
82137/2024 26.09.2024 [/ ~oo ", |S. BISWAL > oLD ey es
ABLAPL- COURT NO. |order Dtd. 2024- (Se
82138/2024 (26.09.2024 ([ J,0 00, M K SWAIN 5 oLD 0oos oo
ABLAPL- COURT NO. |order Dtd. 2024- (Se
82139/2024 (26.09.2024 ([ ~2 00 |A.K SAHOO > onb 05a .
ABLAPL- COURT NO. |order Dtd. 2024- (Se
82140/2024 (26.09.2024 [/ 2, " |GANESH SAHOO > oLD 055t .
ABLAPL- COURT NO. |order Dtd. 2024- (Se
82141/202426.09.2024  |[/~20 00 IR.K SAHOO 5 oLD 0ooa .
5(82143/2024[26.09.2024 |[ABLAPL-  |M. BANERJEE COURT NO. [0rder Dtd. 2024- | (Se




110237/2024 | 2 OLD 09-24 No-
ABLAPL- DEBI PRASAD COURT NO. |Oorder Dtd. 2024- (Se
82144/2024126.09.2024 1 1541 /5004 |pasH C- 2 OLD 09-25 No-
ABLAPL- COURT NO. |Oorder Dtd. 2024- (Se
82145/202426.09.2024 [ =00 IA.K NAYAK c. 5 oL 0501 N
ABLAPL- COURT NO. |order Dtd. 2024- (Se
82146/202426.09.2024 |00 B SWAIN C. 5 oL 0595 N
(Se

ABLAPL- COURT NO. |Order Dtd. 2024-
82147/2024|26.09.2024 | "0 o |A. PATTANAIK |C. 5 oL 0924 BATL-1 Tg;
ABLAPIL- COURT NO. Order Dtd. 2024- (Se
82150/2024 |26.09.2024 |70 "0 0 |S.K BEHERA C. 5 oL 050 Tg;
ABLAPI- COURT NO. Order Dtd. 2024- (Se
82151/202426.09.2024 ([ 200" S R PATRA C. 5 oL P BATL-2 Ti;
ABLAPL- COURT NO. |Order Dtd. 2024- (Se
82152/202426.09.2024 | ~0 70 D, P DASH C. 5 onD 0501 BATL-2 Ti;
ABLAPI- COURT NO. Order Dtd. 2024- (Se
82154/2024(26.09.2024 | 200 1D, SWAIN c. 5 oL 0921 Ti;
ABLAPL- COURT NO. |Oorder Dtd. 2024- (Se
82156/202426.09.2024 | 40" G SAHOO c. 5 onD 0523 BATL-1 .
(Se

ABLAPL- PRASANT KUMAR COURT NO. |Order Dtd. 2024-
82161/202426.09.2024 |20 "0 o ot C. 5 oL 05 BATL-1 T§;
(Se

ABLAPL- BISWARANJAN COURT NO. |Order Dtd. 2024-
82162/2024126.09.2024 1 /oy /5024 DALAT C- 2 OLD 09-24 Tg;
(Se
WP (C) - JYOTI PRAKASH COURT NO. |Order Dtd. 2024- ©
82164/2024(26.09.2024  |Joo et o o c. 5 oL P Tg)
CRLREV- COURT NO. |Order Dtd. 2024- (Se
82165/2024126.09.2024 S5 |A. MOHANTY C. o 115 T§;
(Se

ABLAPL- SRINIBASH COURT NO. |Order Dtd. 2024-
82166/2024126.09.2024 1 15555004 IMOHANTY C- 10 09-24 Tg;
CRLA- COURT NO. |order Dtd. 9999- |CRIMINAL |(Se
82168/202426.09.2024 | [,°0 o |C.R. SAHU c. 52 Tooa] ADPEAL Moo
ABLAPL- SIBA PRASAD COURT NO. |Oorder Dtd. 2024- (Se
82169/2024126.09.2024 1y 15955054 |SAHOO C. 22 09-24 No-
(Se

ABLAPL- COURT NO. |Order Dtd. 2024-
82170/202426.09.2024 (7 -0 o |S. R. PATTNAIK C. 2 0521 BATL-1 TZ;
WP (C) - COURT NO. |Order Dtd. 2024- (Se
82171/2024|26.09.2024  |5ooc0’ 00y [C- R. SWAIN c. 52 094 TZ;
CMP- COURT NO. Order Dtd. 2024- [WRIT (Se
82172/202426.09.2024 [0 0., |B. SWAIN C. . 095t R ANCH-8 28;
5(82173/2024(26.09.2024 |[ABLAPL-  |AMLAN SHAKTI |[C. COURT NO. Order Dtd. 2024- [BAIL-2  |(Se




10244/2024 |PAUL 22 09-24 No-

12)

cMP- COURT NO. Order Dtd. 2024- |[WRIT (Se

82174/202426.09.2024  |/'>c” 0., |S. MOHARANA o 0oos R ANCH-S 28;
ABLAPL- BINDU SAGAR COURT NO. |order Dtd. 2024- (Se

82175/202426.09.2024 [0 Do o b ey BATIL-2 oo
CONTC- COURT NO. [Order Dtd. 2024- (Se

82176/2024126.09.2024 |5, 5.,, |K.P.MOHANTY 10 03-28 No-
WP (C) - COURT NO. |Order Dtd. 2024- (Se

82177/2024 26.09.2024 ;o ol |P. K. ROUTRAY o 0ooa Nes
(Se

WP (C) - COURT NO. |Order Dtd. 2024- |[WRIT ©

82178/2024 26.09.2024 |0 ol7 |P.K. JENA 1o 1050 ERANCH] Tg)
CRLREV- COURT NO. Order Dtd. 2024- (Se

82179/202426.09.2024 |70~ ", |B. BEHERA i 0oa Tg;
WP (C) - COURT NO. Order Dtd. 2024- [WRIT (Se

82180/202426.09.2024  [[cic’ oo |S. MOHARANA o Sy R ANCH-] Tg;
CRLREV- COURT NO. |Order Dtd. 2024- |CRIMINAL |(Se

82181/202426.09.2024 |55 M.R.BARIK i 0oa PEVISTON Nec
(Se

WP (C) - COURT NO. Order Dtd. 2024- |[WRIT ©

82182/202426.09.2024 )1 002" oo [B. BARIK i 0oos R ANCH-S 2;)
WP (C) - COURT NO. Order Dtd. 2024- (Se

82183/202426.09.2024 ) o070 IS, K. MOHANTY 1o 055 22;
ABLAPIL- COURT NO. Order Dtd. 2024- (Se

82184/202426.09.2024 o0 "o, [B. N. SAHU 5 oLp 0594 22;
BLAPI— SANJIB KUMAR COURT NO. |Order Dtd. 2024- (Se

82185/2024126.09.2024 15145 /2024 |BHANJADEO 2 OLD 09-24 BAIL=L  yo-
CRLMC- COURT NO. |Order Dtd. 2024- |CRIMINAL |(Se

82186/2024 26.09.2024 | 700  M.R 5 oLp 0554 s oo
(Se

WP (C) - COURT NO. Order Dtd. 2024- |[WRIT ©

82187/202426.09.2024 )1 002" 0. o [P.K. DAS > oLD oot R ANCHLS gg)
WP (C) - COURT NO. |Order Dtd. 2024- (Se

82188/202426.09.2024 |,2 =07 o |L. D. PANDA 5 oLD 0oa 22;
BLAPT,~ AMLAN SHAKTT COURT NO. |order Dtd. 2024- (Se

82189/2024(26.09.2024 |/ 0o D > oLD 054 BATL-1 .
(Se

WP (C) - COURT NO. |Order Dtd. 2024- |[WRIT ©

82190/202426.09.2024 |1, 005" o, |S. BISWAL 5 oLD ey R ANCH4 T?)
ABLAPL- SRINIBASH COURT NO. |Order Dtd. 2022- (Se

82191/2024126.09.2024 |1 )59 /5022 [MOBANTY 2 OLD 08-30 BAIL=2 |-
CRLREV- COURT NO. |order Dtd. 2024- |CRIMINAL |(Se

82192/202426.09.2024 |07 0 |K.N.SAHOO 5 oLD ey PEVTSTON Nee
WP (C) - COURT NO. [Order Dtd. 2024- (Se

82193/202426.09.2024 )0 "o, A, K. SWAIN 5 oLD ey oo




(Se

WP (C) - SURYAKANTA COURT NO. |Order Dtd. 2024- |[WRIT ©
82194/2024126.09.2024 |00/ 5023 |DASMOHAPATRA 20 02-28 BRANCH-6 SZ)
ABLAPL- COURT NO. Order Dtd. 2024- (Se
82195/2024 (26.09.2024 oo " |A. K. BEHERA 50 0ooa gz;
WP (C) - COURT NO. |Order Dtd. 2024- (Se
82196/2024 (26.09.2024 |, 000", 0, |JP KAR o Sy SZ;
ABLAPIL- COURT NO. Order Dtd. 2024- (Se
82197/2024 (26.09.2024 [/ ~o ", |S. BISWAL To 054 gz;
WP (C) - COURT NO. |Order Dtd. 2024- (Se
82198/202426.09.2024 g0 o [R.K. BARIK i 0550 gz;
WP (C) - COURT NO. Order Dtd. 2024- (Se
82199/2024 (26.09.2024  |,2oc," 0, ISUBASH CH PANI o ey gz;
WRIT (se
WP (C) - COURT NO. Order Dtd. 2024- |BRANCH ©
82200/2024 (26.09.2024 |3, 000" o M.K. PANDA o 0ol (DIVTSION Tio

BENCH-2)
(Se

ABLAPL- DILLIP KUMAR COURT NO. Order Dtd. 2024-
82201/2024126.09.2024 |1 )03, 5004 MALLICK 10 09-24 Tia
WP (C) - COURT NO. |Order Dtd. 2024- (Se
82202/202426.09.2024  |Joo~0” o, |S. K. BEHERA Lo oo TTB
(Se
CRLMC- SRINIBASH COURT NO. Order Dtd. 2024-

82203/2024126.09.2024 )05 5004 |MOHANTY 2 OLD 10-23 Tia
WRIT (se
WP (C) - COURT NO. |Order Dtd. 2024- |BRANCH ©
82204/2024 (26.09.2024 |J. 000 |P.K. PANI 5 oLD 0511 (DTVTSION Tio

BENCH-2)
WP (C) - COURT NO. Order Dtd. 2024- (Se
82205/2024 (26.09.2024 ;2 200, IN. R. PANDA 5 oLD 0553 Tia
ABLAPL- COURT NO. Order Dtd. 2024- (Se
82206/2024(26.09.2024  [\/-00 " |B. K. MOHARANA > oLD 054 Tfé
WP (C) - COURT NO. |Order Dtd. 2024- (Se
82207/202426.09.2024 ) 20" o |S. MOHANTY > oLD ey Tfé
WA- COURT NO. |order Dtd. 2024- |[WRIT (Se
82209/2024(26.09.2024 |/ oZo o0 o R.CH. ROUT 5 oLD S APPEAL o
ABLAPL- SWAYAMPRAVA COURT NO. |order Dtd. 2024- (Se
82210/2024126.09.2024 |1 0)0/5024 pasH 2 OLD 09-24 No-
WP (C) - COURT NO. |Order Dtd. 2024- (Se
82211/202426.09.2024 )0 102" o, M. R. BARIK > oLD ey es
WRIT (se
WP (C) - COURT NO. |Order Dtd. 2024- [BRANCH ©
82212/2024(26.09.2024 |/ ooi 0, [P.K. DASH 5 oLD ey (DIVISION T84

BENCH-1)




82213/2024 26.09.2024  S2APLC - PRIOS KOMBR e o, [PODRT NO- pEaST Drd- 2024~ %E;
82214/2024 26.09.2024 ??32520 P.K. DAS C.0. Sgé§§CE'S ?ifﬁ; ptd. 2022~ . éif
| COURT

82215/2024 |26.09.2024 ggigé;zoz4 B. K. PATI c.o. SSURT NO. gg?if btd. 9999- éif
le2216/2024||26.09. 2024 25532;2024 S. DASH c.o. iSURT NO. 8;?22 btd. 2024- éif
ls2217/2024 |26.09.2024 §§§§35024 RANJIT SAMAL |C.O. iSURT NO. ggfgg Dtd. 2024- éif
.82218/2024 26.09.2024 25222;2024 A. K. ACHARYA [C.O. iSURT NO. ggfii btd. 2024- éif
.82219/2024 26.09.2024 T/2\75)(5(9:)7;2024 I;ATiE.’ATHY c.0. gSURT He ?Zii?lf oRd. 2 1\(15?
82220/2024 26.09.2024 |0 F07 e K. BARTK  [c.0.  [Z0URT MO order brd. 20247 lpari-o %;?
82221/2024(26.09.2024 ??35524 K. SAHOO c.o. iSURT NO. 8;??; btd. 2024~ 1y 5 c. éif
82222/2024(26.09.2024 ?figé;2024 M. S. HASAN  [C.O. iSURT NO. 83?22 Dtd. 2024- éif
82223/2024 (26.09.2024 §22§35024 R. K. BARIK  [C.O. SSURT NO- gg?gg brd. 2024~ lgarr éif
le2224/2024]26. 05 . 2024 25222;2024 P. BEHERA c.o. i?URT NO. ggﬁgz btd. 2024- éif
le2225/2024]26. 05 . 2024 §§é§$;2024 S. C. DASH c.o. gOURT NO. ?;ﬁif btd. 9999- éif
le2227 /2024|2605 . 2024 ?5;2;;2024 A. B. MALLICK |C.O. gOURT NO. ?;ﬁgf btd. 9999- éif
82228/202426.09.2024 ?5;2;;2024 B. K. DALT c.o. ;OURT NO. ggﬁzg Dtd. 2024- éif
82229/202426.09.2024 ?5822;2024 G. N. SETHI  |C.O. gOURT NO. gg?gg Dtd. 2024- éif
82230/202426.09.2024 ?gégg;2024 S. NAYAK c.o. gOURT NO. gg?gg Dtd. 2024- éif
le2231/2024 |26 09. 2024 ggég;;2024 J. MOHAPATRA [C.O. SOURT NO. 83?22 btd. 2024- éif
l62232/2024 |26.09. 2024 ?fégi;2024 DAL ARRARIEN e o, SOURT NO. ggfgg Dtd. 2024- éif
|82233/2024 26.09. 2024 Tonr502a |PK.BARIK c.o. [JOURT NO.[omder Drd. 20247 My gc.  |{5€
.82234/2024 e 05 2000 252535024 b;iEcI)J KUMAR [, o C930URT NO. glgcc_i?g Dtd. 2024- B(]i(f
82235/2024 26.09.2024 12 15)7 s BHUYAN c.o.  [JOURT MO Order Drd. 2024 I 6 ﬁg?
82236/2024 26.09.2024 fgégé;zoz3 D.BISWAL c.o.  [{OURT MO Order Drd. A R s %E?




(Se

ABLAPL- COURT NO. |Order Dtd. 2024-
82237/2024(26.09.2024 {20 IT.R. DAS C. 5 09-9c Sg;
BLAPL- COURT NO. |Order Dtd. 2024- (Se
82238/2024|26.09.2024 |00 o |S. R. PATTNAIK|C. 5 09223 BAIL-2 Ti;
(Se

BLAPL- SARAT KUMAR COURT NO. |Order Dtd. 2024-
82239/2024(26.09.2024 |00 o D C. 5 0923 Ti;
BLAPL- COURT NO. [Order Dtd. 2024- (5¢
82240/2024|26.09.2024 | _S." o |A. K. BISWAL |C. 5 09-23 BAIL-2 T;;
BLAPL- COURT NO. |Order Dtd. 2024- (Se
82241/2024|26.09.2024 |70 " o, M. R. BARIK . 5 0904 T§;
(Se

ABLAPL- SANJIB KUMAR COURT NO. |Order Dtd. 2024-
82242/2024(26.09.2024 ([ o TADED C. 5 050 BAIL-2 TS;
(Se

ABLAPL- AMLAN SHAKTI COURT NO. |Order Dtd. 2024-
82243/2024|26.09.2024 [ 2000 o oaon c. 5 0524 BAIL-2 TS;
SA- COURT NO. |order Dtd. 2024- [SECOND  |(Se
82244/2024(26.09.2024 700 . oo |D. SAMAL C. 5 0924 APPEAL  INoo
ABLAPL- SAROJ KUMAR COURT NO. |Order Dtd. 2024- (Se
82245/202426.09.2024 [ o000 Dl C. 5 oL Deo1s R
ABLAPL- SRINIBASH COURT NO. |Order Dtd. 2024- (Se
82246/2024126.09.2024 10279/2024 MOHANTY c. 2 OLD 09-24 No-
RSA- COURT NO. |[order Dtd. 2024- [SECOND  |(Se
82247/2024|26.09.2024 7357 |S.M. DHAL c. 5 oL 095t APPEAL  |Ne-
BLAPL- DURGADATTA COURT NO. |Order Dtd. 2024- (Se
82248/2024126.09.2024 9045/2024 |MOHAPATRA c. 2 OLD 09-23 No-
SA- COURT NO. |[order Dtd. 2024- [SECOND  |(Se
82249/2024(26.09.2024 [/ 0. |H. JENA C. 5 oLn 09-9c APPEAL  INao
ABLAPL- COURT NO. |Order Dtd. 2024- (Se
82250/2024126.09.2024 8832/2024 A. MOHANTY C. > OLD 09-24 BAIL-2 No-
ABLAPL- SUSANTA KUMAR COURT NO. |Order Dtd. 2024- (Se
82251/2024126.09.2024  14345/2024 |LENKA c 2 OLD 09-25 No-
SA- COURT NO. |[order Dtd. 2024- [SECOND  |(Se
82252/2024(26.09.2024  [/oC o0 [H.K. DAS c. 5 oLD 095t ADEEAL Mo
BLAPL- COURT NO. |Order Dtd. 2024- (Se
82253/202426.09.2024 | " o, |P. K. BEHERA C. 5 oL 05290 RS
SA- COURT NO. [Order Dtd. 2024- |SECOND (Se
82254/202426.09.2024 /0 0. |G.D. SINGH c. 5 oLD 095t APPEAL  |Ne-
BLAPL- JADUNATH COURT NO. |Order Dtd. 2024- (Se
82255/2024 126.09.2024 3598/2024 |PRADHAN c. 2 OLD 09-24 No-
SA- COURT NO. |order Dtd. 2024- [SECOND  |(Se
82256/2024|26.09.2024 |/ 00 |G.D. SINGH C. 5 oL 09-nc APPEAL  INoo
WP (C) - ASHOK KUMAR COURT NO. |Order Dtd. 2024- (Se
82257/2024126.09.2024 153,48/2024 ROUT < 2 OLD 09-24 No-
SA- COURT NO. |order Dtd. 2024- [SECOND  |(Se
82258/202426.09.2024 |70 0. |T.K. MOHANTY . 5 oL 0095 CpPEAL  INae
9 [82259/2024[26.09.2024 |wp (C) - ASHOK KUMAR  [C. COURT NO. [0rder Dtd. 2024- | (Se




| | 123804/2024 ROUT 2 OLD 09-24 No-

] SA- COURT NO. |order Dtd. 2024- |SECOND (Se
0 82260/2024|26.09.2024 |0 oo, |G. SUNDARA c.o. 5 oLD 0oos FESSI N
N WP (C) - COURT NO. |Oorder Dtd. 2024- (Se
1 |82261/202426.09.2024 |7 0", |P. PANDA c.o. > oLD e oo
N WP (C) - COURT NO. |order Dtd. 2024- (Se
2 82262/2024 |26.09.2024  |;2000" 0., [P. PANDA c.o. > onb 0ot Nee
| FAO- COURT NO. Order Dtd. 2024- |11SC: (Se
3 |82263/2024|26.09.2024 0", o |A. MOHANTY c.o. > oLD Sy 2E£EAL Nes
] (Se

WP (C) - COURT NO. |Order Dtd. 2024- |[WRIT ©
4 |82264/2024|26.09.2024 [ 2207, 0, B.B. MALLICK |C.O. > onb 0511 R ANCH5 gi)
] (Se

WP (C) - PRASANNA KUMAR COURT NO. Order Dtd. 2024- ©
5 [82265/2024 |26.09.2024 |3 0700 | s c.o. > oub 0ot gi)
| CMP- COURT NO. Order Dtd. 2024- (Se
6 |82266/2024 (26.09.2024 | W27 0, |JR DAS c.o. > oLD ey gi;
| CMP- COURT NO. [Order Dtd. 2024- (Se
7 [82267/2024 |26.09.2024 |0 0o, [PK LENKA c.o. > oLD 0o gi;
| CMP- COURT NO. |Order Dtd. 2024- (Se
8 182268/2024 (26.09.2024 | /l0" o0, |S BARIK c.o. > onb 053 gi;
| CMP- COURT NO. Order Dtd. 2024- (Se
9 182269/202426.09.2024 | SLo"o 0., |RK SARANGI c.o. > oLD 0553 gi;
N WP (C) - COURT NO. Order Dtd. 2024- (Se
0 [82270/2024 |26.09.2024 |5 50050, H. K. DASH c.o. > oLD 0oa gi;
| WP (C) - COURT NO. Order Dtd. 2024- (Se
1 |82271/2024 26.09.2024 )30, M. D. BISWAL [C.O. 3 0505 §§;
| WP (C) - COURT NO. |Order Dtd. 2024- (Se
2 82272/2024 |26.09.2024 |55, 0, |SK NAYAK c.o. 53 054 gi;
N WP (C) - COURT NO. |Order Dtd. 2024- (Se
3 |82273/2024|26.09.2024 |00t o M. D. BISWAL [C.O. 53 0503 gi;
] WP (C) - H. N COURT NO. Order Dtd. 2024- (Se
4 [82274/2024(26.09.2024 |70 000 0 b b c.o. o3 05a gi;
| WP (C) - COURT NO. Order Dtd. 2024- (Se
5 |82275/2024|26.09.2024 |2 5,00, [KN SAHOO c.o. o3 0553 gi;
] WP (C) - H. N COURT NO. Order Dtd. 2024- (Se
6182276/2024126.09.2024 |, 0] /5024 IMOHAPATRA c.0. 23 09-24 gi;
| WP (C) - COURT NO. Order Dtd. 2024- (Se
7 [82277/2024 |26.09.2024 12000 P. K. BARIK  |C.O. o3 088 gi;

8 [82278/2024[26.09.2024 [wp (C) - P. L. MISHRA [C.0.  [COURT NO. |order Dtd. 2024- [(se




23355/2024 23 09-23 No-
21)
WP (C) - COURT NO. Order Dtd. 2024- (Se
82279/2024|26.09.2024 |50 o2)" 0, [P. K. DAS 3 0553 gi;
WP (C) - COURT NO. Order Dtd. 2024- (Se
82280/202426.09.2024 o007 oS, C. MEKAP 3 ey gi;
(Se

ABLAPL- COURT NO. |Order Dtd. 2024-
82281/202426.09.2024 ../~ , |AK ROUT 5 oL 0595 gi;
ABLAPL- COURT NO. Order Dtd. 2024- (Se
82282/2024126.09.2024 [, "0 [R SAHOO > onD 0ot gi;
ABLAPL- COURT NO. Order Dtd. 2024- (Se
82283/202426.09.2024 ]~ " - [RK MALLICK 5 onD 0695 gi;
ABLAPI- COURT NO. Order Dtd. 2024- (Se
82284/2024(26.09.2024 [0\ °0 - [BB MALLICK 5 onD 0595 BATL-2 T;;
BLAPL- COURT NO. Order Dtd. 2024- (Se
82285/202426.09.2024 |5 0 o, |S S PATTANAIK 5 oL 0704 BATL-2 T;;
ABLAPL- COURT NO. |order Dtd. 2024- ~ (Se
82286/202426.09.2024 [ \'0o " MITHUN DAS > oub 054 BATL-2 Nes
ABLAPL- COURT NO. |order Dtd. 2024- (Se
82287/2024|26.09.2024 |20, "o, [B B ROUT 5 oL 05o9s Noo
ABLAPL- COURT NO. |order Dtd. 2024- (Se
82288/202426.09.2024 [ 20 "o, B B ROUT 5 oL 0595 Noo
WP (C) - COURT NO. |order Dtd. 2024- (Se
82289/202426.09.2024 |- oo, AMRESH MOHANTY > onD 054 .
WP (C) - COURT NO. |order Dtd. 2024- (Se
82291/2024(26.09.2024 |70, =0 o, ID. K. MOHANTY > onD 0805 .
LAA- COURT NO. |order Dtd. 2024- |FIRST (Se
82295/202426.09.2024 |00 P.K. SWAIN > onD 09215 APPEAL .
LAA- COURT NO. |order Dtd. 2024- |FIRST (Se
82296/202426.09.2024 3000 . G.D. SINGH . Tooos APPEAL .
TRP (C) - COURT NO. |order Dtd. 2024- (Se
82297/2024(26.09.2024  |J 0200, |AMLAN MOHANTY e Tooos .
ABLAPL- COURT NO. |Oorder Dtd. 2024- (Se
82298/2024(26.09.2024 72000 1D SAHOO e 0595 Noo
TRP (C) - COURT NO. [Order Dtd. 2024- (Se
82299/202426.09.2024 | o020, |A. MALLICK e 0595 Noo
(Se

ABLAPL- SAMBEET COURT NO. |Order Dtd. 2024-
82300/2024126.09.2024 1, 4319/2024 [paTTANAYAK 16 09-25 BAIL-2 T;;
(Se
WP (C) - COURT NO. |Order Dtd. 2024- |[WRIT ©
82301/202426.09.2024 |1 57" o [M/S.K.C.NAYAK e 0ooE R ANCH-4 gg)
(Se
WP (C) - COURT NO. Order Dtd. 2024- [WRIT ©
82303/2024126.09.2024 |77 o70" 0 o /A.K. DAS e 0ot eaNCH-4 NO

27)




WP (C) -

COURT

NO.

Order

Dtd.

2024-

WRIT

(Se

82304/2024 26.09.2024 1> 717 IC.R. KAR c.o. |77 ot o CH4 23;
82305/2024 [26.09.2024 ?zégg;2024 G.R. PATRA c.o. SEURT NO. ggﬁgg btd. 2024- gii;CH_l éif
82306/2024 [26.09.2024 §§§§§35024 AK NAYAK c.o. SEURT NO. ggﬁgg btd. 2024- éif
82307/2024 |26.09.2024 §§§§§}2024 B. DAS c.o. SZURT NO. gg?gg btd. 2024- éif
82308/2024 [26.09.2024 ?§§2535024 R DAS c.o. igURT NO. ggfgg btd. 2024- éif
82311/2024 26.09.2024 ?§§2535024 R DAS c.o. igURT NO. ggfgg btd. 2024- éif
82312/202426.09.2024 ?§§§535024 GR PATRA c.o. igURT NO. gg?gg btd. 2024- éif
82313/2024 26.09.2024 3002 s, crouprury |c.o.  |SQURT NO-BTASE DEd. 20247 lgppy_p | (S€
82314/2024 26.09.2024 ?ﬁg?g?;oz4 GR PATRA c.o. SgURT NO. ggﬁgg Dtd. 2024- éif
82315/2024(26.09.2024 70000 o gavasme  [c.o. ((OURT NO- 9EAST DEA. 20247 gppp g (5€
82316/2024(26.09.2024 ?géii;2024 S. M. SINGH |[C.O. igURT NO. ggﬁgz ptd. 2024- éif
82317/2024 26.09.2024 ?géié;2024 S. M. SINGH [C.O. igURT NO. 83?22 Dtd. 2024~ éif
82318/2024 [26.09.2024 ?gégg;2024 S. M. SINGH [C.O. ngRT NO. gg?gz Dtd. 2024- éif
82319/202426.09.2024 |CRP-1/2024 P.K. MOHANTY |C.O. igURT NO. gg?ig Dtd. 2024- Eézigzom éif
82320/2024 |26.09.2024 ?gég;;2024 e ANTE c.o. igURT NO. ggﬁgz Dtd. 2024- éif
82321/2024 26.09.2024 25532;2024 e ANTE c.o. igURT NO. 8;?22 Dtd. 2024~ éif
82322/2024 26.09.2024 ??2353;024 J KAMILA c.o. ggURT NO. ggﬁzz Dtd. 2024- éif
82323/2024 26.09.2024 §22535024 J KAMILA c.o. ngRT NO. gg?gg Dtd. 2024- éif
82324/2024 |26.09.2024 2059(5)7;2024 EibT/IEAKANTA co. i?(gURT NO. ggc_igz Dtd. 2024- Iéif
62325/2024 |26.09. 2024 qugl(gg);zozz; EiPT/IEAKANTA co. i?(gURT NO. gg?iz Dtd. 2024- I\(];c;f
82326/2024 26.09.2024 ggégé;2024 o RANTE c.o. igURT NO. 83?22 btd. 2024- éif
82327/2024 |26.09.2024 ?§22535024 D. MOHAPATRA |C.O. ngRT NO. ggfgz btd. 2024- éif
82328/2024 |26.09.2024 giiégoz4 K. C. SWAIN  |C.O. ngRT NO. ggfgg btd. 2024- éif
82329/2024 (26.09.2024 70U 13 P KAR c.o. |{QURT NO.[Onder Drd. 20247 lparpog |(5€
81889/2024 [26.09.2024 ?§g§$35024 ii?gi?gYKUMAR GENERAL 83?3? Dtd. 2024- éif




] WP (C) - Order Dtd. 2024- (Se
4 |81890/2024|26.09.2024 o200 INAGENDRA SAHOO [GENERAL 054 .
] WP (C) - PRASANTA KUMAR Order Dtd. 2024- (Se
5181891/20241(26.09.2024 21800/2024 |PATRT GENERAL 09-24 No-
] CRLMC- PRASANTA KUMAR Order Dtd. 2023- |CRIMINAL |(Se
6 81892/2024 26.09.2024  [cotn PR GENERAL et e oof
] WP (C) - . (Se
7 [81900/2024 (26.09.2024 |5, 2l0, 0, MOUSUMI NAYAK |GENERAL Petition Nee
N BLAPL- DIBYA PRAKASH Order Dtd. 2024- (Se
8 181906/2024126.09.2024 6917/2024 |MISHRA GENERAL 09-24 No-
] CONTAC- PRASANTA KUMAR Order Dtd. 2024- (Se
9 181924/2024126.09.2024 5/2024 PATRI GENERAL 09-24 CONTEMPT No-
] (Se
WP (C) - MANOJ KUMAR Order Dtd. 2024- |[WRIT ©
0 181936/20241(26.09.2024 13702/2020 RANA GENERAL 04-2¢ BRANCH-8 Si)
] (Se
BLAPL- RABINDRA NATH Order Dtd. 2024-
1 181937/202426.09.2024 |00 0o [banoy GENERAL 054 23;
] WRIT (se
WP (C) - PRASANTA KUMAR Judgement Dtd. BRANCH ©
2181941/2024126.09.2024 1,0 355 /9023 [pATRT GENERAL 2024-09-24 (DIVISION T§4
BENCH-2)
| WP (C) - DEBA PUJITA WRIT (Se
3 [81949/2024 126.09.2024 )L o200 0 noy GENERAL Entire Order R ANCH-3 T§;
] (Se
BLAPL- PRABIR KUMAR Order Dtd. 2024-
4 181987/2024126.09.2024 9020/2024 |RAY GENERAL 09-23 BAIL-2 I]\_Ti)—
] WRIT (se
WP (C) - PRASANTA KUMAR Judgement Dtd. BRANCH ©
5182031/2024126.09.2024 [, 005 /5023 [PATRT GENERAL 2024-09-24 (DIVISTON Ti7
BENCH-3)
] (Se
WP (C) - JEET SWARUP Order Dtd. 2024- ©
6 182036/2024126.09.2024 18889/2024 |SAMAL GENERAL 09-25 I]\_Ti7
| WP (C) - BIJAY KUMAR Order Dtd. 2024- (Se
7 (8204172024 (26.09.2024 [T ol o 00 o GENERAL S Ti;
] ABLAPL- Order Dtd. 9999- (Se
8 |82066/2024 26.09.2024  [/\/~'"  [BALARAM SINGH |GENERAL oo Ti;
] (Se
CMP- SUNTI, KUMAR Order Dtd. 2024- |[WRIT
9 182097/2024126.09.2024 537/2024 JENA GENERAL 08-21 BRANCH-3 I:\LTZ)—
] JCRLA- MANOJ KUMAR Order Dtd. 2024- |CRIMINAL |(Se
0(82115/2024(26.09.2024 50T O GENERAL oot Pl N
N JCRLA- MANOJ KUMAR Order Dtd. 2024- |CRIMINAL |(Se
1 |82142/2024|26.09.2024 500 AN GENERAL 0110 APPEAL .
N JCRLA- MANOJ KUMAR Order Dtd. 2024- |CRIMINAL |(Se
2 [82149/2024(26.09.2024 [T PO GENERAL e peivsidl Ny
N JCRLA- MANOJ KUMAR Order Dtd. 2024- |CRIMINAL |(Se
3 82153/2024 [26.09.2024 70 o GENERAL SR opEaL e

4(82155/2024[26.09.2024  [JCRLA- MANOJ KUMAR  |GENERAL Order Dtd. 2024- |CRIMINAL |(Se




53/2005  |RANA 01-09 APPEAL  |No-
CRLA- MANOJ KUMAR Order Dtd. 2024- |CRIMINAL |(Se
82157/2024126.09.2024 571/2023 RANA GENERAL 01-08 APDEAL No-
' CRLA- MANOJ KUMAR Order Dtd. 2024- |CRIMINAL |(Se
82158/2024|26.09.2024 335/2012 |RANA GENERAL 01-08 APPEAL No-
' WP (C) - DEBENDRA Order Dtd. 2024- (Se
82159/2024 26.09.2024 |, gt o GENERAL eoot oof
' WP (C) - DEBENDRA Order Dtd. 2024- (Se
82160/2024 26.09.2024 |0 ices o o GENERAL eoot oof
' WP (C) - DEBENDRA Order Dtd. 2024- (Se
82163/2024 26.09.2024  |yoioht o oER GENERAL et o
' WP (C) - DEBENDRA Order Dtd. 2024- (Se
82167/2024126.09.2024 23447/2024 |BEHERA GENERAL 09-26 No—
WP (C) - DEBENDRA Order Dtd. 2024- (Se
82208/202426.09.2024 |30 2o 0o, [poomns GENERAL 00one Noo
WP (C) - DEBENDRA Order Dtd. 2024- |WRIT (Se
82226/2024(26.09.2024 3o 07 o0 (oot GENERAL 09223 RRANCH-1 e
GUPTA POWER L . (Se
WP (C) - Petition With WRIT _
82290/202426.09.2024 |75 " o | INFRASTRUCTURE GENERAL e eNCHo NO
LTD. 45)
L . (Se
WP (C) - GUPTA POWER Petition With WRIT ©
82302/2024126.09.2024 |1 o005 5021 |TNFRA LTD. GENERAL Annexures BRANCH-8 gg)
WP (C) - Order Dtd. 2024- (Se
82309/2024(26.09.2024 7o 00" o MANAS PATI GENERAL 054 23;
WP (C) - Order Dtd. 2024- (Se
82310/202426.09.2024  |J-o00 o, MANAS PATI GENERAL 0521 23;
CRLMP- Order Dtd. 2018- (Se
81966/202426.09.2024 |/ . N K SATAPATHY |GENERAL 04203 gg;
(Se
ABLAPL- P K MOHANTY, Order Dtd. 2018- ©
81996/2024126.09.2024 5898/2017 |LITU GENERAL 08-24 gg)
' WPC (OAC) - Judgement Dtd. (Se
82002/202426.09.2024 |7 > " |ANUPAM GENERAL 0240857 OA Branch | >°
WRIT
WP (C) - BRANCH (Se
82003/2024126.09.2024 18245/2018 M BEHERA GENERAL (DIVISION I]\_](SI
BENCH)
WP (C) - WRIT (Se
82004/2024126.09.2024 15361/2013 A K BISWAL GENERAL BRANCH-3 I;T(g)—
' RSA- SECOND (Se
82006/2024126.09.2024 529/2023 T K MOHANTY GENERAL APPEAL No-
WRIT
WP (C) - BRANCH (Se
82007/2024126.09.2024 10188/2023 S SAMAL GENERAL (DIVISION I]\_ng
BENCH-1)
WP (C) - WRIT (Se
82009/2024126.09.2024 39400/2021 S S BISWAL GENERAL PetitionAnnexure, BRANCH-5 I;Iz)—




' cMP- WRIT (Se
82011/2024(26.09.2024 | /0750, |B K MANAKUD GENERAL RRANCH-2 oo
' oJc- (Se
82013/202426.09.2024 |15/ .o, |S PARIDA GENERAL e
' WP (C) - (Se
82015/202426.09.2024 |7 7" o, |L K NAYAK GENERAL Nee
' WP (C) - (Se
82017/202426.09.2024 |7 7" o, |L K NAYAK GENERAL Nee
' WP (C) - (Se
82018/202426.09.2024 ) .00, o, |L K NAYAK GENERAL Nes
' ABLAPL- . (Se
82020/2024 (26.09.2024 (/)70 |G B SINGH GENERAL Petition BATL-1 .
CRLMC- (Se
82022/202426.09.2024 |75 | PARIDA GENERAL Nes
WA- WRIT (Se
82024/2024 26.09.2024 |g o0, [P K NAYAK GENERAL APPEAL .
' WA- WRIT (Se
82026/202426.09.2024 |g) oo, [P K NAYAK GENERAL APPEAL .
' WA- WRIT (Se
82027/202426.09.2024 |g) 0o, [P K NAYAK GENERAL APPEAL Nes
' WA- WRIT (Se
82029/202426.09.2024 |g) oo, [P K NAYAK GENERAL APPEAL Nes
WA- WRIT (Se
82030/2024 (26.09.2024 |y o0, [P K NAYAK GENERAL A PPEAL .
WA- WRIT (Se
82033/2024126.09.2024 964/2024 P K NAYAK GENERAL APPEAL No-
oJc- (Se
82035/2024126.09.2024 3460/2002 L D SAHOO GENERAL No—
CRLMC- CRIMINAL |(Se
82037/2024126.09.2024 3146/2023 G R DHAL GENERAL MISC No-
. MISC. (s

82038/2024126.09.2024 K MOHANTY GENERAL Appealmemo APPEAL
416/2020 No-

SEC.

WP (C) - WRIT (Se
82039/2024126.09.2024 38206/2020 N MALLICK GENERAL Appealmemo BRANCH-3 I;Tg)—
WP (C) - (Se
82040/2024126.09.2024 32619/2011 M R SAHOO GENERAL No-
33)
WP (C) - WRIT (Se
82042/202426.09.2024  |7,55°" o [R SAMAL GENERAL Petition R ANCH-G TZ;
' CRIMINAL |(Se
82043/2024126.09.2024 GA-32/2002 |[K SUNDARAY GENERAL APPEAL No-
WP (C) - WRIT (Se
82044/2024126.09.2024 20755/2013 R K BSAIK GENERAL BRANCH-6 gg;
oJc- (Se
82045/2024126.09.2024 P K LENKA GENERAL PetitionAnnexure, No-
5549/1997 2oy
.82046/2024 26.09.2024 |©9¢” P K LENKA GENERAL PetitionAnnexure (Se
4705/1993 ! No-




35)

WP (C) - (Se
82047/202426.09.2024  [joac" ., [P K MOHANTY GENERAL zg;
WP (C) - (Se
82048/202426.09.2024 ) 2070, P K MOHANTY GENERAL gg;
WP (C) - (Se
82049/2024 (26.09.2024 |, =07 |P K MOHANTY GENERAL gg;
WP (C) - (Se
82050/202426.09.2024 )1 0", [P K MOHANTY GENERAL zg;
. MISC. (se

82051/2024 26.09.2024 I ACHART GENERAL APPEAL
182/2006 No-

SEC.
WP (C) - WRIT (Se
82052/2024126.09.2024 21085/2020 G SUNDARA GENERAL PetitionAnnexure, BRANCH-5 I;Ig)—
JCRLA- CRIMINAL |(Se
82053/2024 126.09.2024 |5 270 G R PATRA GENERAL APPEAL .
' ABLAPL- (Se
82054/2024 26.09.2024 |\ o |L D PANDA GENERAL BATIL-1 .
' BLAPL- (Se
82055/202426.09.2024 |7’ " o, |A SAHOO GENERAL BATL-2 Nes
WRIT

oJc- BRANCH (Se
82057/2024 (26.09.2024  |3720 1 o0 |IC BARAL GENERAL (DTVISTON Tg;

BENCH)
WP (C) - Order Dtd. 2019- [WRIT (Se
82059/2024 (26.09.2024  |)o .0 0o |P K PAL GENERAL 08-0F R ANCH- z;;
' RPFAM- FIRST (Se
82061/2024(26.09.2024 |3 0’0 o |D SAMAL GENERAL APPEAL Nes
CRLMP- WRIT (Se
82064/2024(26.09.2024 |70 o R DAS GENERAL R ANCH-S g;;
BLAPL- (Se
82067/202426.09.2024 |0 "IN PANDA GENERAL No-
32)
' WPC (OAC) - (Se
82069/202426.09.2024 |7 /o~ |A SUNDARAY GENERAL OA Branch | >°
' WP (C) - (Se
82073/202426.09.2024 |75, " o, |A K RANA GENERAL .
' RVWPET - CIVIL (se
82079/202426.09.2024 |/ ,L°0 0, |B K PATI GENERAL FEVISTON oo
ABLAPIL- CRIMINAL |'5€
82088/202426.09.2024 5" " |G BARIK GENERAL e Tg;
' ABLAPI,- Order Dtd. 2024- (Se
82095/2024 (26.09.2024 | o0 |B R MOHANTY GENERAL 0853 BATL-1 .
' WP (C) - Order Dtd. 2024- (Se
82111/202426.09.2024 |00 -5, |P. K. DASH GENERAL 054 .




MISC.

82148/2024 26.09.2024 2‘22‘?;010 K. MISHRA |GENERAL gﬁig btd. 2024~ ppear I\(ksf
| SEC.

82292/2024 26.09.2024 ?5221;2024 K. MOHANTY |GENERAL gg?gg btd. 2024- 1\(15?
|82293/2024|26.09. 2024 ?5222;2024 K. MOHANTY |GENERAL gg?gg btd. 2024- 1\(15?
|82294/2024 |26.09. 2024 Ea5h 2024 [P+ K- MOHANTY |GENERAL prder ped. 2024 Lo
|82330/2024 [26.09. 2024 oS0 2012 |5+ CHOUDHURY  |GENERAL prder prd. 20457 e

NIC



